393 St re : Law and Order
Problem in Darjeeling on
27.7.86

the baidh there were several incidents of
violence. Agitators at Panighata under
Naxalbari police station attacked police
forces, who ultimately had to open fire
killing one person. Later, on May 25,
1986 following the arreit of some persons
accused in certain cases, Gorkha National
Liberation Front Supporte-s took ount a
procession at Kurseong violating prohibi-
tory orders and later attacked police
persoanel, who were forced to fire
resulting in the death of 5 persons and
injuries to two others. The situation
almost came to normal after a few days.

The Central Government made avail-
able para-military forces to the Siate
Goveromen! as requested by them ;in all
5 Companie8 of CRPF and 3 Companies
of BSF were madce available,

Again, the Gorkha National Liberation
Froat gave a call for the boycott of those
who accepted the literary award to be
given by the Nepali Academy on the 13ih
July, 1986 whica is'the birth anniversary
of Bhanu Bhakta, a renowned Nepali poet.
However, there was not much response to
this call.

Meanwhile Gorkha Natibnal Liberation
Front had plan.ed agitation programme
for 27th July which involved public
barning of Arucie 7 of the Indo-Nepal
Friendship Treaty, 1950, in ditferent parts
of Dayjecnog Disinict. o view of this the
Government of West Beogal had exieuded
ths exi>ung prohibitory orders u/s 144 Cr.
P.C in we owno aivo mmposed in Kalm-
pong town.

On 27th July the Gorkha National
Libcracion Froot supporters 1n  large
numbers tried 10 violdte pronibitory orders
10 Kaidmpoog winea 27 psrsons were
acrested. Suvscqueanuy the Police had to
iotervene 0 prfevent ticsh dttempts violawe
piomubitory order> which ied to coatronta-
tion bewween wvioient mobs armed with
Khoukries aod Police. [be violent moo
damaged pub.c property inciudiag road
tran-puct vetyeles. [he poiice used 1atnnd
and tcar gas’ as well as opeoed fire 0
Dudg (0 Mitudauoa under cunuol. As a
f&uiL Of (s us per the lalest WDformauon
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available from the State Government 11
persons in all have died which includes one
Constable of the State armed Police.
About 32 persons wera injured apart from
one DIG and several police-men, Two
CRPF jawans are reported to be grieviously
injured.

On the evening of 27th the State
Governmert called in the Army in aid of
Civil Administration in Kalimpong, and
imposed indefinite curfew in that town.
As per the latest reports there have been
no incidents so far in Kaiimpong after the
induction of the Army. Three Companies
of para-mulitary forces wers made available
on 26th July, 1986 on the request of the
State Government and 3 additicnal com-
panies of BSF are now being made availa-
ble to the local administration.

In protest against the incidests of 27th,
the Gorkha Natiopal Liberation Front bhas
given a call for 108-hours bandh with
effeet from 12-noon today in affected areas
of Darjeeling Dist'ict. Meanwhile Army
units from Siliguri and Darjeeling are
moving towards KurSeong to ensure that
the hill road bstween Siliguri and Darjeel-
ing is kept open.

The Cen ral Government is in touch
with the State Gov:roment and it 1s hoped
that the situation will soon returm to
normalcy. Any political demand suppor-
ted by violence i> aganst the law and
Constitution of the country. Any a'tempt
to go beyo.d the norms established by law
and the Constitution will und.rmwne the
democratic set up of the country. It 1s my
carnest hope that there wil be no turther
recouise to violence which may lcad to
further ioss of lhfe and desir.ciion of
public property.

17.32 prs.

DISCUSSION RE : SITUATION IN
PUNJAB—CONTD.

(Translation)

SHRI C. JANGA REDDY (Hc¢nem-
konda) : Mr. Deputy Speaker, Sir, the
situa.1o0 io Punjab 1s bewng discussed o a
very .olemn atmospPAere. ... luserruptions)
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SHRI AJAY MUSHRAN (Jabalpur) :
Why ‘bundh’ was observed in Delhi, tell us
about that... ..

SHRI C. JANGA REDDY : Why
Delhi observed a ‘bundh’ and why Shri
Rajiv made a statement, this also will be
asked, Shri Rajiv was telling Chowdhary
Saheb about Darjeeling. Darjeeling or
Punjab does not belong only to him. This
country is ours and belongs to all of us.
The problem that has arisen in West Bengal
i not confined oonly to the West Bengal
Government. Itisa problem of all the
countrymen. It is not a child’s play, this
childlike Government is not going to work.
If you have to run the Government run it
properly. About this ‘bundh’ also I will
teil. ... (Interruptions)

The npame of one Waryam Singh has
come in the newspapers in connection with
the Muktsar incident. (Iaterruptions)

SHRI GIRDHARI LAL VYAS
(Bhilwara) : Why ‘bundh’ was eobserved in
Delhi ?

SHRI C. JANGA REDDY : These
Congressmen say somzthing in the Central
Hall, something else in the Parliament and
something separate outside. What we
speak here, we speak outside also. They
indulge in double talk, that is why only
two hon. Mcmbers are sitting in the Pariia-
ment. [ was telling about Waryam Singh
that he was enlarged on bail. At the time
of getting bail..........

(Interruptions) .

[English)

SHRI C. JANGA REDDY : Spoke in
Telugu.

SHRI P. NAMGYAL (Ladakh) : There
is no tranmslation.

MR. DEPUTY SPEAKER : I will find
out.

(Interruptions)

MR. DEBPUTY SPEAKER : Kindly
Jisten to me.
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SHRI C. JANGA REDDY : Spoke in
Telugu.

[Trnslation)

SHRI C. JANGA REDDY : I am
speaking in the labguage in which the
Congressmen made a demand but I ask why
do pot you learn Telugu or Kannada ?
Why do you want to impose Hindi on us ?
Why do not you learn- any Southern
language ?

SHRI P. NAMGYAL : Then I will ask
you to learn Marathi. There should be
one language Hindi in the country.

[English]

MR. DFPUTY SPEAKER : Are You
speaking about Punjab or starting the
lJanguage issue now ?

SHRI P. NAMGYAL : Unless there is
arrangement for translation, we canoot
follow.

MR. DEPUTY SPEAKXER : He was
speaking in Hindi. Why a1e you disturbing
him ? He was telling you something. You
don’t understand. He started speaking 10
Telugu.

[Transiation]

SHRI C. JANGA REDDY : Congress-
men always talk lightly, They do oot
consider the problem seriously. I am
ready (o answer your query as (o why my
Parly observed ‘bundh’ but you are not
ready to listen. 1 want to say that the
people who are responsiole for Mukusar
massacre had left the Ccntral Jail three
months ago. The police wanted to rearrest
them in some other case and had picketed
the Ceatral Jail. But the Jail Superinten-
denty I1n spite of having received the buil
pipers, did not relcase him. Poiice weng
there for the sccond time 10 arrest him 1n
another case. For 7 days police picketed
the jail but on the 8th day when the police
force was not there, the Jail Superinteadent
released him 8t mid might. The resuit was
that they killed 14 persons in a bus, 1
waot to tell the House that it is but natural
for the people (0 have doubis about tne
Barpala Government, Police wanied to
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arrest him but the Jail Superintendent
colluded with him. This shows how much
faith peopls can have in the Governmeont.
Shri Barnala should teil as to what action
has been taken against the Jail Superinten-
dent. Just see today’s newspaper, which
clearly mention that three msaoths ago, the
police had picketed the jail for 7 days but
the jail superiatendent did not relea<e him

and on the 8th day whe i the policy force .

was not there, he was released at mid-
night. That 1s why allegatioas have been
levelled against the Buirpnala Government
and the jail superintendent.

Just now Shri Barpala gave us a luoch
at 10 O’clock and toid us that 4 days ago
information was received that some 50 to
80 persons have infiltrated into Punjab
from Pakistan. You people say that the
entire boraer has been sealed. Is it how
the border is seaied ? Man 1s not a small
rat that he canoot be detecied. How 80
p:rson, c¢iossed the border 7 We want to
say to the Centre that it should s:al the
border and try to stop Inidltratton of taz2
Pakistani trained people. You are aw.are
of the incident vf 25th July. What was

the reaction he.e. [t administered by
the Centie. You did not take aay preven-
tive steps. Lo 1s clear trom .ae Dewspaper
reports that shot> we.e fired, there was
loouing, shops were burai, pzople were
beaten and all tnese tniogs happeaed 1a the
very preseace of  the police. Lo spie of
this, I fail to unJe.stand woy Deiht police
15 ipactive, [mis  sbows (hat .he Delhi
police 1> 10 ¢ollu-on wiud the r1oters  and
every thing has nappeocd u..der ils nose,

What steps have been taken to date by
the Punjab Goverumenl (0 fuciaiate ihe
reiurn ol those peopic who bpave m.grated
to D.ihi from Puajab dae to the tear of
tne tercorists 7 You (oo have not doae
aaythiag o0 10sull @ sease of ¢oafigence
amoong thuse peopis. Lhey have come
nere as a result of Wae  fhightcuiog Dappen-
wgs 10 Puojad. Bvery day oovn-d Kns ae
jeaviog Punjab itor  owper places. To
| iculcate 4 sense ot confidence, to remove
\a¢ teellng of fear ifrom their mindy, we
give a cail tof b “baudn’.

Terrorists cam be divided into two
categories. Ooe catogory is of these
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persons wno kill the people and the other
category is of those who create an armos-
phere of fear. You are in the know of all
these things. In Warangal also, some-
times these tbings happen, when the police
feel exhausted thep it catches some terro-
rists or Naxalites or kills them in exchange
of fire and then there is peace for a month.
If for one month the terrorists remain
inactive, everytbing goes peacefully. Why
is it so ? It needs to be investigaied. But
the officers become inert. On 16th, the
Pu ‘jab Governor had made a statemeut in
which it was stated that :

[English]

““Many terrorist gangs smashed, says
Ray”’,

[ Transiation]

And after that oo the 25th this incident
took place, That 15 why I want to tell
you that if for some time murdcrs are not
committed, it should Dol be token that
terrorists nave cgased their acuvities.
Rather no laxity should be shown in
eradicating from tne country. Can you tell
what sifecive steps you have aken to
eradicate terrorism from ihe counuy ?
Whether it 1s the Ceniral Government of
the Baroaia Governmeat, both are aware
that guarudwaras have pecome Lhe hideouts
ol (be terrorisis. HKevently, tne Akall
Goveromeut 100k 10e rign( siep by oidering
e pouce (O eowe:r the gurudwald in
Amrisar. It s anviner talog thay sater o0
he had to clean ihe shoes in Lhe gufudwara
but 0 one can quesuon his pailousm,
He, ds per his rengilous tenets, weni 10 ms
guru 4od vbeyed nus diciaces.  Woy sbould
you oDjeCt 1O that {  He fulliied s duly
as a Chiel Miarster aiso,  Alongwin that,
Q¢ ai30 >nowed D> TeaPeCl 10r b reugion.
Wony ow Iuend Codudialy danco aid DOt
puilsh LO€ snou.s, 1 WO DUl AOVW. Lveryones
sbould Ju D> July «ceurdiog 0  bis lallb.

How can tuca tnere D¢ any 00j)cCiion 10
w?

I therefore, request you to first of all
seal your borders with Pakistan fiom
wheie Pak-iraiued erronsts are ipfiliraung
ioto Puwab. You eotered ipto Punjad
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[Sbri C. Janga Reddy]

Accord but did not handover Chandigarh
to Punjab. In Uttar Pradesh also, similar
situztion prevaills. Even then you call
yourself patriots. You have formed the
States on linguistic basis. It is because of it
that these probiems are cropping up. As Shri
Rajiv had said, even afier 40 years of
indepeddence i: is being felt that it was
not good to form States on linguistic basis.
Gorakha agitation in Darjeeling is also the
result of this, Due to the same reason the
things have come to this pass where
demarcation on physical, geographical 2nd

economic basis is needed. That is why I
say that the for cation of States on
linguistic basis is resulting in a situation
which is going out of control everywhere.
Therefore, Shri Rajiv Gaddhi has said that
we should reorganise the States., It is also
one of the reasons and we kaow that in
South today there is an atmosphere of ill-
will in the pname of language. Being
against Hindi our friends from West Bengal,
Tamil Nadu, Aodhra Pradesh etc. are not
accep.ng the sysiem of Navodaya Schools.
That is not good.

Formation of States on the basis of
lapguage was wrong. These should be
reorganised and Shri Rajiv Gandhi is also
in its favour. I also exhort you to support
our call for buondh to create a feeling of
coofidence among Lhe people.

Several of mv friends have pointed out
certain things. We will be hbaviog many
opportunitics to speak, 1 will reply to
their points then.

[English]

SHRI R.S. SPARROW (Jullundur) :
Mr. Doputy-Speaker, Sir  the Pubnjab
situation bas come to be a sad and sordid
saga, Never such thing happened before
in relation to the peopie of Punjab who
came from the same stem and stalk and
bere we see things have gone rather traum-
a tic way, topsytuivy.

I will just bring about two or three
points in the way of emphasis. The first
oos 18 to look at this problem from the
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national angle. There is no other way to
look at it and also to deal with the
problem. This nation has got a heritage.
Never before you have yot this heritage,
historically as Indians to look after from
Kaanya Kumari right up to Himalaya, and
on the right from Leedo Road—Burma
Border to Nagar Parker, Saurashtra border.
It is a tremendous type of heritage to
command, control and look afier. These
have been very big empires before, It
might have been Chandragupt Maurya,
Ashok, Akbar, Vijay kingdom of the South
or any other, for that matter. But no ooe
ever owaned so much of what you have been
handed over as a trust. Have we got the
capacily to look after our heritage ? Have
w: got the will, the verve the vigour to
handle this problem suitably and ensure the
integrity and the unity of our Bbarat Mata,
Now, this is where you have to start from.
It is not a small matter but it is a question
which concerns the world at large. In

South Asia, we are the top most power.
We are one amongst the first 5 powers in
the world in actual potential, the first 7
conutriss of the world 10 respect of indus-
trial production, the first 6 countries of the
world in respect of nuclear fusion and
nuclear fission and qualitative manpower.
Otherwise also, it is standiog on its own
two solid feet, i.e. your own production
everywhere—agriculture and what not,
Take manpower or armed forces or any
other waik of life, we are tremendous and
al the top and we have to excel—pot 1o a
retrogade manner, going back. That is to
be understood and 1 am very bappy to see
that the whole of tue House 18 1n respunse
to that direction. If that be so, do we
have any will to work aod »ort out b
pational problem ? That 1s what we have
to really see and put 1nto action.

It was invigorating to sec the hoa,
Piime Miunster laying bare before us all
the imporant facet> of the problem 10
hand, It was veiy encouraging; so also
many other spokesined, Mr. Indiajic Gupta
is there, Mr. Dandavate 1s Lhere and inaay
of my own Paity mean peopte here alao put
up such type of wnice suggestions. Now
the question, the ical typical prubiem ibhat
we are laciog, 1 must point oul, the big
time p.oblem, is that of teriorswm, of
course. but it is atded and abesbed lrom
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many angles by people who are very very
powerful outside India, we know all those
nations who are concerned with it.
Methodically, they wotk out plans,
Adroitly, they work out this phase even to
the limits as to who to contrate oo, and as
a good planner, you must understand who
to concentrate on, the Sikhs, the vibrant
type of people and if we rake up certain
issues, they can play on that and out of
that, the young bovys, 14 to 21 and 22 or
g0, they rope them in, money, motor-
cycles and muskets. They n~et them in a
methodical manner. There is unemploy-
ment. I wurderstand. But there is une

employment all over India. No question
of it. Punpjab is in the sensifive porition of
India and this type of vigorous people are
living there. To them, death is of no
consequence. I can vouch for it. Ican
assure you. But whether it is in the right
way or in the wrong way, that is the way
we have to understand. Those people
worked out a very big plan to topple you
and if T explain the ramifications of it geo-
statistically, geo-politically, geo-militarily,
you will besurprised. Time, I know, is
not there for me to explain.

If one studies thoroughly well and one
sees the plan coming and the manner in
which the whole thing is even organised
from information, collection of information,
collating of information and then applying
it in a disseminative manner to the limits
that have cards which work out the infor-
mation, because the powers 1hat are in
India are not only working with you, they
are working all round also to destabilise
meny. They are big problems. And,
therefore, they have to take into considera-
tion a'l these factors because to us the
biggest problem is to keep the integrity and
unity of India intact. That is why, 1 feel
bothered sabout it. Out of that, hon.
Home Minister may note obe or two things
in that contcxt,

Do sharpen your Intelligence system,
so that you know everything, what is
happeniog around, on the border and vis-
a-vis ity sensitivity. It is not your doing
your best. Rema:kable progress has been
mad: under your aegis. No doubt about
it. Neverthcless, you are matching against
MS, M6, CIA, 1A, right t0 Z, what not?
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Don’t we ‘understand as to that is the
setting? You have to fight egainst that
type of thing. You sharpen as much more
as you can and in that, make certain that
there should not be provocateurs also mixed
up with you.

My God, Ramswarup, Prime Minister’s
Secretariat and something is thrown out
this way and that way and so many, one
or two Generals, also cet mixed up into
that. Some other agent provocatears also
come into play. So, we have to wateh our
fiiends wvery carefully on that account,
which I am explaining to you.

In so far as Puofab is concerned, 1 am
very happy Guptaji and others from this
side also pointed out that the sealing of the
border, of course, is a very important
matter. No doubt about it. 242 KM
area, we all know those districts inside out,
I know point-wise wise all the whereabouts
and the sensitive points also. There ure
certain 8 to 9 sensitive points. The rest
is Dot all that sensitive and we should be
able to organise thirgs in such a manner
methodologically that has to be worked out.
There is no difficulty about it. It might
have to be burning out of Sarkanda, It
may have to be putting some of the land
as a no man’s land. It does not matter
what methodology you adopt but we must
make certain that not even g pPin comes
through that point. You are very right
when you poioted out that in the wake of

that sort of going up and down other things
also are  happening. Smuggling ang
smuggling in a very big way. Those
smugg'ers ai¢ not only fundamentalists,
No. They are all type of people mixed
up in that. There is another point which
we have to watch very carefully, Along
with that contiguously also watch the
border of Rajasthan. That g the
continuation. Althourh there is not that
much of danger from that side, neverthejess
tt is important. QOoe can say from Nepal
also iofiltration comes. That is one belt
which We must very strongly keep in hand
so that nothing passes up and down. Once
you have done that, I would say not hajf
the battle but three-fourths of the battle jg
won, The rest you will be able to contro]
and you are quite right to point out, Yes
this is & belt, this i & border which i



383 Dis. re : Situation in

[Shri R.S: Sparrow]

Indian border and even if some bit of
podding up or ivducticn of the armed
forces is necessary for that purpose, why
not make it? There is nothing wrong.
One battalion, maybe two battalions to
help the border part of it. That i> Indian
border. We are just looking after our
own border and there should be no
difficulty about it,

There are two other points ] want to
bring to your kind notice. Communal
riots—never before in the hi tory of Punjab
it happened like this. What is that ? You
belong to Punjab, the same stock,
historically, racially, ethnically and
philologically from any angle T can see.
I have been brought up in a village. 1
understand there are about 6 or 7 Hindu
houses. The rest were of others. That is
the pattern in Pupjab. In certain towns
and cities it is the other way round. Yes,
the pattern is understood. But never,

never it used to happen. If something
goes wrong in the village, it was the
respansibility of the whole village. They
run after the people, whether it be Hindu,
or Muslim or Sikh or anybody. If some-
body comes to disturb the homogenity of
the village, it is the village people, the
Punjab is with their lathis who come out
and fight it out. They would not allow it.
It might have been the Moghul rcgime.
It might bhave been the British regime.
This went on and on like this. For that
resson there have been recommendations
made already. All parties should take the

cue and move about and have all such
plans worked out. [ recommend to the
Home Minister that a small committee
may be set up from this House and the
Rajya Sabha and you carve out the method
and the methodology and work out a
process in which we can all move round
and do what is possible to encourage
communa!l amity.

18.00 hrs.

I have only one word to say and a
recommecndation also to the Akalis.
Dal is a major party, one of the major
parties in Punjab. Itis a political party
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and I see the predicament of the Chief
Minister. So many Akali Dals. Sorry,
he has other pressures and difficulties.
Also this one within the Akalis. Barnala
Akali. Then, of course, the Badal Akali.
Then, of course, Buba Joginder Singh
Akali. Then you al-o have Jagdev Singb
Talwandi Akali. Then you have Damdami
Taksal Akali; you have all India Sikh
Stucents Federation which consists of three
different forms of that Akali. In that
everyone is vying with each other to get
more power attached to it. Some of
them even want to include the secessionists

to win for their favour so that they can be
taken with them and be strong cnough.
So, for that reason, this is something v hich
onc his to watch., My recommendation
to Akali Dal—all of them—is that if you
want to serve the interests of the country,
well you atleast make an effort to get
together but not with the secessionists or
the terrorists to be irc'uled, You sort out
your problem vis-a-vis the rest of India.
Anything reasonabie, ask for it. Anything
unreasonable, shake it away.

(Interruptions)

The only point I would like to put it to
you finally is tha’ not much use has been
made of by anybody so far of the services
of ex-servicemen., Neither the Centre nor
the Chief Mimister of Punjab has made use
of the ex-serviccmen or the Armed Forces.
They bave been trained as secular body
and of secular type of thinking. Some
arrangements shou!d be made that this
body of people are made use of and then
use them to the advantage, in any manner
that you consider fruitful,

With these few words, I think you for
giving me this oppoitunity to speak,

(Interruptiors)

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRIMATI SHEILA
DIKSHIT) ; Sir, I would like to move that
this sitting of this House for today be
extended till 6.30 p.m. so that all the
speakers can speak.

SOMEB HON. MEMBERS : No, no.
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MR. DEPUTY SPEAKER : Tomorrow,
we will have the Minister’s reply. Only
a few members are there. Now, let us
finish.

SHRI S. JAIPAL REDDY: Sir, once
jn a while you must liten to our voice
also. We shall do it tomorrow.

{MR. DEPUTY SPEAKER :I am
listening to the voice of the House.

SHRI S. JAIPAL REDDY : If you go
by the voice vote, our voice is not there.

(Interrupticns)

SHRI BASUDEB ACHARIA
(Bankura) : Sir, there are a number of
speakers How can it be possible ? All
the parties should be accommodated.

(Interruptions)

PROF. MADHU DANDAVATE: I
think there is a consensus thatwe should
continue tomorrow. All of them are

sayiog 80...

SHRI P. CHIDAMBARAM : How
long is the question.

PROF. MADHU DANDAVATE: It
will depend upon the speakers, tomorrow.

MR. DEPUTY SPEAKER . Tomorrow,
only there is reply-.-

SOME HON. MEMBERS : No, no.

SHRI S. JAIPAL REDDY : Now, let
us go by the sense of the House.

MR. DEPUTY SPEAKER : My
sugges'ion is that members who are wiling
to speak, they can speak now. Tomorrow,
there will be reply only. That is the end
of the matter.

SHRI S. JAIPAL REDDY : We will
not lose ihe opportunity tomorrow. We
are very clear about it,

(Inserruptions)

SHRIMATI SHEILA  DIKSHIT :
Tomorrow, we have to pass the Commis-
sions of Inquiry (Ameadmeat) Bill . . .
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PROF. SAIFUDDIN SOZ (Baramulla) :
This is much more important because the
nation’s unity and integrity is involved in
this.

(Interruptions)

Just now only I have come from the
Airport,

MR. DEPUTY SPEAKER : If you feel
half-ap-hour is not sufficient, we can make
it one hour . ..

PROF. SAIFUDDIN SOZ : If we
speak at the fag-end. we do mnot get any
eoverage in the press.

MR. DEPUTY SPEAKER : It iz not
our concern whether you get coverage or
not.

(Interruptions)

SOME HON. MEMBERS : Extend by
one hour.

SHRIMATI SHEILA DIKSHIT : We
have to discuss the Commissions of Inquiry
(Amendment) Bill tomorrow,

MR. DEPUTY-SPEAKER : Then we extend
by one hour. Mr. Shyam Lsl Yadav.

(Interruptions)

SHRI S. JAIPAL REDDY: ‘Communal
gsituation’ was discussed for four days.
C:n the ‘Punjab situation’ not be discussed
for ore more day ? (Isterruptions)

PROF. MADHU DANDAVATE :
Members on both sides are agreed that we
are prepared to accommodate time
tomorrow without disturbing the discussion
on Commissions of Inquiry (Amendment)

Bill,

SHRI P. CHIDAMBARAM : May 1
make a submission 7 If some Members
want to speak today, they can speak, and
them tomorrow Wwe can try fo
accommodate..-

MR. DEPUTY-SPEAKER : Accommo-
dating tomorrow will be a problem.

SHRI P. CHIDAMBARAM : If be is
willing to speak today, thep what is the
problem ?

AN HON. MEMBER ; He can spesk

tomorrow.
(inserruptions)
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SHRIMATI SHEILA DIKSHIT : We
may extend the House upto 7.00 p.m.
After that, the hon. Members can decide
whether we should bave further extension
or not. (Interruptions)

MR. DEPUTY-SPEAKPR : It is
extended by one hour. Mr, Shyam Lal
Yadav. Please be very brief.

[Tvansla tion)

SHRI SHYAM LAL YADAV
(Varanasi) : Mr. Deputy Speaker, Sir, the
gitnation in Punjab has become very
critical. The political solution to the
Punjad Problem was found long back and
as a result, clections were held ard Akali
Dal formed its Governmen'. The elected
Government started  functioning in
consonance with the spirit of the Accord.
But it has been observed in the Punjab
politics that one group enters into an
agrecment and another grovp of terrorists
emerges which makes more demands than
conceded in the agreemcnt. We have been
continuously witoessing this factors in the
bistory of Punjab politics. The Akali Dal
holds 8 dominant posttion in the politicat
fiecld, Gurudwaras a.d the Gurudwara

Prabandhak Committee. It was obvious
that after signfog the Accord by one group.
the other group of terrorists and extremi-ts
would make demands over and above the
demands concedad in the Accord. But the
question i: whether the violence or the
planned conspiracy is being carried out
with the support of foreign powers or
there are elements in Punjab itseif which
are encouraging and abetting the rerrorists ?
It is dangerous for the country. So far a:
the foreign powers are conce:ned, we have
been discussing it since 1980 und the
Government have been saying for the last
6 years that czrtain foreign powers are
adding and abetting the terrorists. I
would like to know that concerete steps
are being taken by Govecroment ta deal
with it. I thiok it is not justified on the
part of Government t» merely s.y that
terrorists are receiving assistance from
Pakistan or from other countries. I would
like to know what preveative steps have
been taken by the Government ? The
country wants to know why the Govern-
ment have not scaled the border ; why
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Army has not been deployed along the
border ; and how is it that Pak trained
terrorists are entering the country ? We
have not received any satisfactory reply to
these questions 8o far. I want that the
hon Minister of Home Affairs should
clarify this point in his reply. I do not
agree that it is the responsibility of the
State Government. It is the responsibility
of the Centre to seal the border so that
the terrorists, smugglers may not freely
cross the border.

Secondly, there is no doubt that Akali
Dal Governmen' under the Chief Minister-
ship of Shri Barnnla is tryirg -its best to
check terrorism. I do not know about the
facts mentioned by Shri Sparrow regarding
the history of Punjab. We have heard
about the history and it appears that the
people of Punjab have delib:rately forgot.
ten their history of amity, mutual goodwil|
and brotherhood., The youth bave been
encouraging terrorism Punjab is a
prosperous  State and there is bpo
discriminati n ag1ins the State. It is only
a political stunt if some-ody says so.
There s nothing like  discrimieation,
Pupjab is 1he richest and most prosrerous
State in the coun'ry with maximum
amenities. There is scarcity of labour in
the Sta‘e and they have to import it from

Eastero Uttar Pradesh and Bihar., If there
is unemployment in Punjab, why they do
not w.rk themselve. in their fields ? It
clearly shows that Punjab is a prosperous
State. [t is a falloat of the prosperity of
Punjab. The people of Punjab bave made
their mark all over the world,. Money
from all over the world 1s flowng into
Punjab and i* is this wealth which is
providing sustenance and strength to
terrorism in Punjab. Therefore, this
inflow of foriegn money should be stopped.
Wpen the Goverument imposed ban on
foreign remitiances, some people opposed
it. The people who opposed this more,
are t:e supportera of terro.ists and
extremists. Why the Central Gov.rnment
have not taken action against such people ;
Shri Indrajit Gupta rightly pointed out
that the Bhog caremony of the terrorists
in Punjab is attended by thousands of
people including prominent leaders of
Punjab. All the army descrters bave been
recruited in the Punjab Police. Can we
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expect secutity  of the people from such 2
police force ? If the police itself is
encouraging terrorists, then who will arrest
the terrorists ? Buses are being attacked,
innocent persons are being killed everyday
for the past six months and even earlier.
By ncw some scheme should have been
formulated to deal with it. You have to
deploy the army and potice forces at all
the vulnerable po.nts. The Buses should
not be left without any protection. It is
not a new incident of killing of bus passen-
gers ; earlier also many people have been
killed in buses, trains and bazars. You
will have to take a strinpgent measures and
deploy police force at every place to check
such killings.

I would like to submit to the hon,
Minister of Home Affairs that the wituation
in Pu:jab is f.igh'¢ning and its backlash
will affect the whole of the country and
Northern India.and the Congress rued
Hindi-speaking states in particular.
Therefore, the Government should remain
alert. [If such a situation 1s created in
these States, the opposition parties would
definitely accuse the Congress. Therefore
State Governments in these States should
be strengihened. The other racticn of the
Akali Dal says that violencs is taking
place not ovy i1 Punjib but in other
Stutes aleo. It is true. What is h.ppen-
ing in Darjeeling ? How many people
were killed 1, Kalimpong 7 What s
happening in Abhmedabad and Bihar whsre
mass scale massacre occurred twice ; whit
1s bappeniog in K ishmir 7 Such inc.dents
are taking piace in various parts of the
couniry wh'ch 1s a matter of shame for us
I want that Centrul Government should
strengthen the Sta-e Goverameots ia ihese
Staies. If any State Governmcent luils (0
check such a massacre, the Cenire sho.ld
nos hesitate to take strong action against
it, Tne Ceontre must take all possible
measures (0 prevent such incidents of
violence,

Sir, I would like to say one more point,
I am sorry to read th - recent statement of
Shri Barrala that incidents of violence in
Delai witl have their repercussion in
Pupjab. But actually Wwhatever is
bappening in Punjab, is havng 1ts
repercussion in he capital. I am happy
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and appreciate the prompt action taken by
the Central Government and Delhi
Administration to put down violence in
Delhi with a heavy hand. Such strong
steps should also be taken in Punjab.
But the difficulty before the Central
Government is that the maintenance of the
law and order is the responsibility of the
State Government. The Central Govern-
ment have extended full support to the
Barpala Goviromen'. It has nol merely
given an assurance but is extending active
cooperation to the State Government. I
hope the Barnala Government will mzintain
law and order in Punjab with an iron
hand.

One more point I would like to say
that the terrorists, who are being ki'led,
are being .declared martyrs. They are
culogied at the Bhog ceremonies ; this
practice should be stopped because a
martyr is one who sacrifices his life for the
sake of his coun'ry. One who wants to
digsintegrate the country and is killed by the
poiice, cannot be a ma:tyr. In the present
situation 1n Punjab, these persons are
considered martyrs. You will not find
such a situation anywhere =:lse in the
world. Tre extremists and the miscreants;

who disturbed the peace of the Siate, were

killed by the police; they
considercd martyrs and
people attend thei:

Then how can we say that such elements
come from Pakistan while it is happening
in Puojab itseif. The elements in Punjab
which are encouraging extremism should be
id.ntiied and eciushed with an iron hand
and !f some hesnation 18 shown in this
regard the Goveroment would not be
successful 1o facing .he problem before the
coun.ry Theurefore, 1 request the Barnala
Government that it is their primary duty
1o restore peace o Puojab for which
cooperation 1S being ex enaed to the
Government of Puojab,

are now
thousands of
bhog ceremonies,

I wouid like to point out one moOrI®
thing. The Punjab Accord has been
implemented to the extent it wos possible.
Now I feel that the Accord has lost its
reievance because the terro ists have @&
different atiitudge. It  will mike DO
diffe;ence oven f Chandigarh is transferred



391 Dis. re* Situation in

[Shri Shyam Lal Yadav]

to Punjab because they still imsist that
they will bpot give water. The day
Chandigarh is transferred to Punjab they
will raise the issue of water and after that
some other issue. They will take recourss
to extremism and terrorism to attain their
objective. All the democratic countries
of world have adopted the most stringent
measures without any hesitation to protect
their democratic set up and their unity and
integrity. Even civil war took place in
America for the unity of the country. It
is shameful that such forces are emerging
in Pupjab. I ask the'Barnala Government
to attend to these problems. The support
extended by Ceantral Government to the
Puanjab Government is unprecedented in
the history of India whatever party might
have been in power in the State. Even
the Congress Governments did not get the
assistance extended to the Barnala
Government. If the Goveroment of
Puonjab do not succeed despiie such a

massive support by the Central Govern-
ment, the countryman and all the political
parties, then it will be a stigma on them.
8o, it is my request that peace in Punjab
must be restored keeping in view the
seriousness of the present situation. The
confidence among the psople will be
restored only whea the killings are stopped.
Itis truec that marders have taken place 1n
other areas too but it has never been like
it that some oaeis killed waiking on the
road or in a bas or while sleeping io a
field o: in a markst place, Nobody's life
is safe there. No one can secttle there.
Oaly verbal assurances will not do ; we
bave to provide protection to the people.
We shall have to create fear in the terror-
ists so a# to make it clear to them that
their activities would be crushed with an
iron band.

1 want to poiot out one more thing. It
appcars that there are differences within
the party itself of Shri Barnala. Just now
one of our friends said that a Minister of
Panjab had told that the problem cannot
be solved by challenging and killing the
terrorists. Our frisnd has objected to it
also. How a Government with such &
Mioisters can be aunccessful,
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. The hon, Prime Minister has rightly
pointed out that the need of the hour is to
give a free hand to the Punjab police to
strongly suppress such things and there
should be no interference in the working
of the police.

(English]

SHRI G.M. BANATWALLA (Ponnani) :
Mr. Deputy-Speaker, Sir, we all vehemently
condemn the brutal killings that took place
at Mukatsar and later the senseless orgy of
violence in Delhi. It is highly tragic and
irony of the situation that while the extre-
mists of Mizoram were depositing their
weapoas, the extremists there in Punjab
strack once again. During the past two
weaks, we were getting good reports of
gains having been secured in the operation
against extromists, we were told that 200
of them were rounded up and so on and
so forth, and suddenly this most condemna-
ble incident took place. I must say that if
the extremists think that this counwry will
surrender to them, they are badly mistaken,
Whatever may be the brutality that they
may commit, let them kaow that this
couantry shall never surrender and will have
no compromise whatsoever with any exire-
mists of whatever type they may be. Let
these extremists jearn a lesson from the
extremists of Mizoram. The counwry did
not surreader to them and fiaally the extre-
mists of Mizoram also saw that the call of
wisdom lay ia accepting the priociples for
which India stands and to deposit their
arms. Let these extremists therefore learn
a lesson from those extremists of Mizaram
and konow that 1t is pot in the ethos of tlus
country to surrender to this seoseless orgy
of violence.

Prof Dandavate stressed very much that
there is a limit in compromising and negotia-
tions and the unity of thbe country is not
negotiable. I do pot know whom he was
addressing because I do not think that
anyone, whether he belongs to the ruling
party or other parties, here lacks in this
spirit, INO one here lacks n this parucular
spirit, Oa the cootrary, though [ have
been critical of the Governmen: at various’
occasions, I must pay my compliments that
it is the statesmenship of the tuling party
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which has even brought the extremists of
Mizoram to see sense and reason and
which has brought them into the mainstream
of the national iife. I am sure, therefore,
that whoever is in our country, the umity
and integrity of the nation is at the heart
of one and all.

Sir, the situation is dificult. The situa-
tion, the challenge posed by the extremists
is difficult. And indeed, I can very easily
realise the difficult situation in which the
Barpala Government finds itself- His
QGoverpnment has got the mandate of the
people and we wish them well, But we
must stress that the situation needs both
firmness and tact. T hope that with firmness
and tact, the situation will be met fully and
adequately.

Woat do these terrocists want ?
They want spread of panic and spread of
chaos. From this particular point of view,
those wio indulged o the senseless orgy of
violence here 1n Delht have played straight
into the hands of these terroristsy as has
beea paiated out earlier also. 3ir, | remem-
ber that immczdiately aftec the »>ad and
grievous assassinition of our late Prime
Minister, our young Prime Mioister, Ranv
Gandht bad pointed our tnat the mustakes
of oae or twd or tn:ee 1adividuals snoutd
not be ascribed to the whole community.
If tbat 15 done, thecu we will woi be abl: (o
1so.ate the extremists. [nen o that case,
we will create smuations wioich we und
diticutt to nande. [Checefore I say and I
S(ress viace agdin that (nose who tried o
have retaliatory medsures «a  Jeint, pliyed
scraight 1atv the naods of thes: cerrousts.
But Sir, here | muast a'so make «« clear (hat
while thi8 terrorism was chadenging the
enure naloa, while this chalienge of ine
extremisis starcd siraight 1ato our cyes,
tnere were individuals and foices 1n Delhi
who tried to further cscalate e whole
situation.  Wnat did tho extremists want 7
Iney waated cnaos. They wauted coafusiou.
Faey wanied blood-paih every where 1a
order (0 shike at the uoity and 1ategrity
of tne country. And [ musi coadima thuse
fo.ces ncre 1n Delbi who tried to give thai
very respunse, as the Prime Minister bas
said, (0 these terrorist forces and even iried
10 ¢scalale violence.
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There were attacks in lal Kuan, in
Sitaram Bazaar and other places on Muslims,
Atltacks on Muslims! Three Masjids were
attacked at Lal Kuvan. Shiv Sena and
Hindu Maoch people came out in pro-
cessions and indulged in rampage. There
were stabbings. At Sitaram Bazaar, they
entered a mosque and attacked the Imam
over there. The son of the Imam fell dead
to the repeated stabbings by ZTrishuls. Sir,
it is unfortunate that the Trishuls has today
become a symbol of vioieace. Io the last
Session also, [ was pointing out about 1it.
Only two or three days back, I was point-
jog out that thousands aad (housands of
these Trishuls were being distriouted here
in Delhi. And now those Trishuls arc being
used. For what purpose arc hese being
distributed ? What securnty does the
major.ly community want 7 Yes, 1 quite
realise the need for the securny of the
minorily community in Paojab. Bur, I am
talking about Dethi. I mast urge upon the
Goverom:nt to take note of this siuation,
bao this frishul and take fium mecasuces,

Sir, I very much appreciate the jmme-
diate vizit of our Home Minisier shn Buta
Singh to these areas—to Mukisar as aiso 1n
Delhi, I very much appreciaie that, But
it 1s my duty to powmnt out and say that
people 1 the walled city—hc muaority
10 the walled city—walted and waibed
in vain for cthe visit of tne Home Minasier,
Shri Buta Siogh. 1 mus. theielore say
that the situauoa be takeda iu 18 eutirity,
Taose who tried to give response (0
the terrorists—ine very respouse the
Lerroris(s waated—D0y c¢sCdialing (he aphere
ot woleoce and giving Deud e bivod
batb, I waat 10 ask the Guveruwent as to
woatl sirict medsures are beiwug taxen 4gainst
them ?

Sir, there is not much time left for me
but toen 10 defecence 10 your cal, 10 yous
bell, 1 must say thai woat 18 wanied (0day
is the concertied acuon 4dgalnst (DESO
coalienges that are comung up. Sir, our
hearts, our minds, yearn tor thc day, whem
not even for a silogle momeat anyone
irrespectve of religion, language, casic oF
creead will fcll anxious adoul wnc secunty
ot the life, hooour and properly. lhat 1s
toe day (0 which we afe looking for, Abece
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are forces, which called for the Bandh.
For example in Delhi, Bandh aall has been
given.

kS

We all condemn it here It is an atlempt
to create more and more tensions and to
escalats  situation. On cyeles and on

" other transports with black flags, thz2y have
been movirg round the city creating ten-
sions and askiog for the Bandh. We all
condemned it here. But I must ask the
Goveroment, as to what the Government
his done and what other political parties
si'ting here have done to prevail apon those
people who call for Bandh in Delbi to sce
some sense and some wisdom and restrain
from giving the terrorists the response that
they wanted. Sir, I am sure that while the
Gove 'nment bhas declared that they are
fuily determined to curb the terrorists
activities, ] welcome this particular state-
men:; of the Government and I hope that
every measure will be taken in order to
confront and coanfront satisfactor:ly this
challenge of terrcrists. And 1 am sure,
the entire nation wil!l be behind a'l the-e
measures that will be taken by the
Government.

SHR1 SHARAD DIGHE (Bombay
North Central) : Mr. Deputy Speaker, we
are at a very fag end of the debate and
very little time is left with us . .,

MR. DEPUTY SPEAKER : No, we
bave got sufficient time at our disposal.
Theie arc many speakers who have yet to
speak,

SHRI SHARAD DIGHE :© And Many
views have already been espressed. Sir,
last year, when the Puojab Accord was
sigoed, many of us heaved a sigh of relief
that, ultimately a very ticklish problem has
been solved. But as we go ahead, we find
that sull the kilhing of these Hindus—
oungrities in Punjab—coantinues, not ooly
the killing, but a large migration is also
“still iaking place. Nearly 1500 familics
have migrated from Pupjab to other States,
as far as my kpowledge goes. Now we
have scen:that the npation has given every
" suppost 10 the Punjab Goveroment. They
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have got the mandate of the electorats.
They bhave got the full support of the
Central Government, and also the full
support of the whole nation, Even then,
the Punjab Government has not been able
to control the terrorists who are still at
large. In the flrst place. the Police
Administration which is functioning in
Punjab has to be fully supported by the
Barnala Government,

I was surprised to read that person who
was at the bottom of this Muktsar killing,
Warriam monster of Muk(sar was not only
earlier released with the connivance and
colluvior of the jail authorities of Punjab
but he was not even allowed to be re-
arrested, even though the Punjab Police
were after him. He was the culprit in
sever.l very severe offences When the
court made the order of bail nspite of
opposition from the Poli e, and the Police
were waiting to re-artest him, this culprit
was hidi. g 1n the jails for seven days ; and
he was released after seven days by the
jail authorities inspile of the bail order
made and that too whken they found that the
Police had already disappeared from the
scepe. If this i3 the siuation as far as
Police acuion s concerned, ond if the
Government 1s not cooperating with the
Police but are in coliusiorn wiibh the xtre-
mists, then it wili be difficult to control
those kihiogs Tue Punjab Gov:rnment has
got the best Puvblic Duccor General of
Police, Mr Rebeiro, and the information is
that he has not been getting fuil coopera-
tion from the Government. Not v.ly that ;
it hus a.so0 come in the Prcss that the
kevenue Minister himself made a statee
meut openly that his action in the Mand
area was a fraud operation and so on. If
this is Lthe position, 1t will be difficult to get
these killings and the migrations stopped.

Therefore, the first requirement is that
the Akalt Government should take courage
in its hand and should decide once and for
all that with the belp of the Police, with
the help of all the para-military forces
which are available to them, they will put
an end to terrorism.

(Translation]

SHRI BHARAT SINGH (Oater Delbi) :
Mz, Deputy Speaker Sir, today the discuse
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sion is on Punjab., Elections were held in
Punjab and it was decided that terrorism in
~ Punjab should not be encouraged. The
action agaipst terrorists yielded some result
and their activities were curbed. But three
deys ago a sudden news from Muktsar
sparked off anger and resentment in the
whole of India and sneci' lly in Delbi. But
our QGoverrment was fully prepared to
prevent any untoward incident and our Hon.
Prime Minister did not want that aoy ugly
incidents shou!d take place here. That is
why on the evening of the day, the Muktsar
incident rook p'ace, he called a meeting of
the memb:rs of Parliament belonging to
all the pnlitical parties in this very House
in which Members from Bharatiya Ja-ata
Party, Communist Party and son.e other
parties participated, - It was decided in
that meeting that peace +hould be mai« tain-
ed at 8"y co-t and the Members should go
to their respective constituencies 1o advise
peop'e to maintain peace. But there was
great resemtment among the people on
account .of the Muktsar ioncident. This
resentment was further accentuated due to

the presence of the migrants from Punjab.
As a result thercof, a minor clash took
place in the morning pecar Tilak Nagar
water tank, Thereafter, a  belligerent
crowd gathered on the road. The incidents
in Punjab have their repercussion in Delbi.
In the first instance, I wou!d request that
arrangements should be made on the Punjab
border to stop the people migratiog t2
Delhi and other pleces. The law and
order in Punjab should be strengthened to
prevent any migration from Punjab. It
was on account of the strengthenidg of the
law and order situation in Delhi that the
riots did not spread there. Every elected
representative of the public should cooperate
in this matter. I challenge that thousands
of killings would have taken place in Delhi
had timely action not been taken there.
But the situation did not worsen dne toa
strong law and order ariangement. Our
hon. Home Minister and other respresentas
tives of the people immediately visited the
place of incident. The Commissioner
A.D.C4 D.C.P, and other police officers
also controlled the situation by requisition-
ing forces from the neighbouring police
stations, Military was called out immedia-
tely and every effort was made to curb the
violence. The entire arrangement was made
with such prémptness that the violence did
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not spread. We advised the people that
if they took to violence, it is they who
would be the sufferers; their business would
be ruined and their property would be
damaged. As ‘such, peace should be
maintained. We visited all the areas and
tried our best to curb violence. As a
result, there is peace and harmony in Delhi
and nothing untoward has happened. Shri
Banatwala has rightly said that riots would
have spread bad the sitvation not! been
controlled properly. When the terrorists
failed 1o create a wedge between Hindus
and Sikbs, they tried to create differences
between Hindus and Muslims There was
no Hindu-Muslim dispute in Punjab then
how did it happen in Delhi 7 Why such an
incid=pt took place in Sitaram Bazar ? The
terrorists were behind this. incident. But
they did not succeed in their nefarious
design because of asound law and order
situation in Delbhi. Our Prime Minister
and Home Minister have jssued strict
directives to curb violence.

I would like to make one more sub-
mission, The extremists infiltrate into
Punjab from Pakistan. Our Government
should, therefore, take measures to check
the infiltration of the extremists. We
should 'ake stern measures to prevent their
entry 8o that they are not able to spread
violence here. You should, therefore,
strengthen the law and order machinery
and the Central Government must extend
all help to the State Government to seal
the border so that there is peace in every
part of the country.”

SHRI MOHD. MAHFOOZ ALI KHAN
(Etah) : Mr, Deputy Speaker, Sir, let me
quot e a couplet in this regard—

Na Samjhoge To Mit Jaoge Ae
Hindustan walo

Tumari Dastaan Tak No Hogi
Dastono Mein.

What is the siuation in the country ?
The situation in Punjab, is in a shambles.
Recently, I visited Allahabad and
Ahmedabad. Early in the m®rning, when
we get the. newspapers, there are reports
about riots at some place and deterioration
in the law and order situation at other
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place. Who is to blame for it? Today,
that feeling of warmth and brotherhood is
missing and as a result we are Kkilling each
other. Where the prevalling situation will
lead to, oae does not know ?

T come to the Purjab problem The
Puniah problem hac been discussed at
Jength bv Prof. Madhu Dandavate. Shri
Ranatwalla. Shri Gupta Shri Sbahabuddmn.
Shri Chaudhary and several Member< from
the rulire partv. A peoint was made that
training to the terrorists ic Feing given in
Pakistgr, If it is 0, whv our Government
is rot checking it? Daily we see that
opivm and chrras is being smuggled into
our country from Pakistan. Hocw these
things are allowed to be smogpled ? Does
it not mean that our forces deployed on
the border are colludiog with them 7 Why
do you not check it ?

The Punjab problem is an important
jssue. Evervbody knows about the law
and order situation prevailing in our
country. An accord was concluded but it
was pot implemented. The Barpala
Government is nct able to control this
terrorism. Today, Shri Barnala was
invited to a 'uncheon by the Telugn Desam
party, 1 was also iovited as an opposition
Member. 1 recited this eouplet in bonour
of Shri Barnala. T shall read it here

also.
Terl Bandaparvari Se Mere Din
Guzar Rahe Hain

Na Gilla Hai Doston
Shikayate Zamane Se

Ka Na

I shall translate it for your convenience.
My life is happy by the grace of God and 1
have no grude against my friends and the
world. I recited it for Shri Barnala, 1}
found him a sensible und wise person. He
fs conscious of the problem apd is doing
whatever he cap, in this regard but the
pituation is not gerting better. The
situation canpot improve unless all the
political parties sit together, discuss the
problem and end the groupism within the
Akali Party. Unless and until Badal and
Tobra, who are patronising the terrorists
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are removed from the party, the sitwation
in Panjab canrot improve. As time at my
disposal is short, I would conclude by
saying that we must put our heads together
to improve the situation in Punjab,

SHRT G.L DOGRA (Udhampur) : Mr.
Deputy Speaker, Sir. this debate has been
of a verv high level from the vety beginn-
irg. Mr. Speaker snd Prof. Madhu
Dandavate <et the tore ¢nd to mv mind
after the ipterventicr by Hop. Prime
Minister anc the speeches f Shr1 Gupta
and Skri Arjun Singh, there wes no need
to continue this discussiop. But row in
deference to your orders, 1 shall have 10
speak.

Today, the terrorists think that they can
drive out some people from Punjab by
scaring them with their terrorist activities
and the minorities will not be able to live
there. Hi<tory bears testimony to the fact
that the Punrjabic do not leave their home
for ever The History is replete with the
tales of valour and hardships faced by the
Punjabis. Historv tells us thst the Aryans
also came to India through Purjab and
Allama Igbal has said in his regard—

Ae Aabe Rod Ganga, Woh Din Yaad
Hai Tujhko,

Utra Tere Kinare,
Hamara.

Jab Karvan

The Aryans came through Punjab and
advanced to the banks of the Ganges.
Most of the aggressors alsg came via
Punjab. Perhaps at that time this land
was not 830 populous. The Aryans settled
here and they formed Punjab. Its terroi-
tories extended up'o Attack at that time,
Punjab had been attacked a number of
times. I do not want to go into details
but all these battles left their scars on
Punjab, which extended right upto Delhi,
Each war leaves behind @ trail of misery
and some economic and social problems
also crop up as a fall out. But the
Punjabis never left their Reasrth and
home.
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Therefore, 1 want to say that if we go
through the History, we shall find that
Punjad had been subjected to innumerable
excesses and atrocities. In British times, a
namber of people were killed in Jalianwala
Bagh but even then people did not leave
Punjab, although life had become une
bearable there. The people of those times
can bear me out about the situation
prevailing at that time but nobody left
Punjadb. Thereafter atrocities were also
committed in Kissakhani and Jalianwala
Bagh. All the prominent leaders from
Uttar Pradesh and Bengal came there and
intervened, which resulted into a national
awakening, Similarly, the problem of
terrorism poses a great challenge to the
whole of India.

This is not a problem of any particular

State or a party. This is a national

problem of the whole of India. The
Accord concluded botween Shri Rajiv and
Sant Longowal was intended to bring
normalcy in Punjab. Elections were also
held thereafter. But from the happenings
in Punjab it appears that some clements
want to engineer the fall of the popular
Government, They are trying from within
and without to break this Government.

A terrorist breaks the jail and kills 14
persons with his accomplices. WNaturally,
it is creating a feeling of anger and resent-
ment among the people, Before indepen-
dence, during communal riots if a goonda
assisted one mohalla, a goonda from the
other community wounld settle in the other
mohalla and became the self styled leader
there and the residents also used to accept
his leadership. Therefore, we have to be
very cautious. All the parties will have to
work jointly to solve all these problems.
Guru Nanak, Balmiki and other sufi saints
were born in Punjab. It is their land.
Here interaction between various thoughts
has always been there. Therefore, we
should not allow Punjab to be desecrated
through bloodshed. I would appeal to all
the migrants from Punjab to return to their
homes and there should not be any exodus
from Punjab. Unless all of us try to solve
this problem jointly, it is not going to be
solved. The posterity will blame us for
this state of affairs. Therefore, eovery
possible effort should be made to solve the
Punjed prop ‘em,
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I fully agree with Shri Gupta that
Defence Committee should be formed in
every village. His pariy bhas also made
this svggestion to the Government of
Punjab. To my mind, the Barnala Govern-
ment has also accepted this suggestion to'
some extent. Now we should collectively
raise our voice (o improve the Pupjab
situation and to eliminate terrorism and
also assure the Barnala Government that we '
are with them. We must condemn those
Ministers of the Barnala Government who
speak against the Security Forces and try to
demoralise them. Besides, directive should
also be issued to the Barnala Government
to maintain Law and order in Punjab and
to restore peace. ’

[English]

MR. DEPUTY SPRAKER : Professor
Soz.

PROF, SAIFUDDIN SOZ (Baramulla) :
Mr. Deputy Speaker, Sir, I want to behave
properly. I can raise the question of
quoruom. You are honourbound to agree
with us that 1 will speak tomorrow... .......
(Interruption).

MR, DEPUTY SPEAKER : I do not
know whether you are raising or not. It
is Jeft to you. I am not objecting to your
raising anything.,....

(Interruptions)

PROF. SAIFUDDIN SOZ : You cannot
insult the Members.......(Interruption).

MR. DEPUTY SPEAKER : I am not
objecting to your raising anything. If you
want te raise the question of quorum, I
have no objection.

PROF. SAIFUDDIN SOZ : You are
insulting me by calling me to speak.

MR. DEPUTY SPEAKER : ] am not
josulting you.

PROF. SAIFUDDIN SOZ : The
Parliamentary Affairs Minister has already
told me that we shall continue tomorrow,
Where is the quorum ? I ralse the ques-
tion of quorum if you are insulting the

Membery like this,
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MR. DEPUTY SPEAKER : You raise

it. . I have no objection, I am telling you
yon raise it. I am not objecting. If you
want to speak you speak, otherwise you
raise the question of quorum.

. .PROF, SAIFUDDIN SOZ: You are
forcing me (» say this. The Parliamentary
Affairs Minister has already agreed...........
(Zatetruptions).

MR. DEPUTY SPEAKER : Tomorrow
there will be no discussion. Only Minister’s
reply will be there.

SHRI BASUDEB ACHARIA : Today it
s up to seven.

MR. DEPUTY-SPEAKER : Tomorrow
Minister will reply. That is all.

PROF. SAIFUDDIN SOZ : This is not

SHRI S. JAIPAL REDDY : Why
shovld the Minister speak tommorrow,
Sir? What is the rationale in the
Minister’s giving the reply tomoirow ? The
Ministers do no' want to be swamped by
the Prime Minister, only 'he Opposition
Membert are allowed to be swamped........
(Interruptions).

MR. DEPUTY SPEAKER : Minister
will reply tomorrow.

SHRI S. JAIPAL REDDY : You are
setting a very unhealthy convention. Onpe
Minister is speaking on Oope day and
another Minister on another day .....
(Interruptions).

PROF. MADHU DANDAVATE : What
is the Governm:nt’s inten‘ion, Sir ?

MR. DEPUTY-SPEAKER : Govemn-
ment has already told, That is why ! am
conveying that.

PROF. MADHU DANDAVYATE : She
has md that those who wantto speak
todny, may speak today, otherwise others
meay speak tomorrow.

PROF. SAIFUDDIN $OZ: I will
certainly speak today if the Minieter wants
0 reply today.
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MR. DEPUTY-SPEAKER : No, that
cannot be done. Already [ am informed
that the Mini-ter will reply tomorrow.

SHRI S. JAIPAL REDDY : Wby. Sir ?
You connot have both ways.

MR. DEPUTY-SPEAKER : That you
should have jaised in the beginning itself,
not now. Already everybody hat been
informed.

SHRI BASUDEB ACHARIA : Today
we are discussing up to seven.

PROF SATFUDDIN SOZ : She had
said that those who want to speak today,
they can sreek todey up !0 seven. ...
(Inserruption).

MR. DEPUTY SPEAKER : No,
discussion will be over before seven
O’clock today

THE MINISTER OF STATE IN THRE

MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRIMATI SHEILA
DIKSHIT) : Sir, some hon. Membe s have

raised the queston of the Minister replying
today. If the Members <o wish that the
Minpister should reply todiy, we can send
a word to the Home Minister., Helis
actually busy in the Rajva Sabha because
a similar discussion is going on there. Now
it is for the Members to decide. If they do
waant it, then I will <send a word to the
Home Minis.er and he will come and reply
over here.

PROF. SAIFUDDIN SOZ : At six
O’clock we wanted the Houss to be
adjourned and then the agreement was
that those of us who want to speak today
can do so up to seven and we shall coope-
rate with them in understanding their
speeches. We said that some of us who
may not speak now will speak tomorrow
and the hon. Minister will reply to the
debate. You arc creating a situation as if
we are quarrelling with each other.

This was not agreed to.
(Interrupiions)

1990 hry.

MR. DEPUTY-SPEAKFR : All of you
please sit down. I told you that already
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that is upto 7 O’Clock . discussion will go
on, Minister’s reply will be tomorrow.
There will be no further debate to-morrow.
This it what I told you.

PROF. SAIFUDDIN SOZ: Can you
have consensus by one party 7 What is
the consensus of the House ?

MR. DEPUTY-SPEAKER : I told you
the consensus of the House The consen-
sus was that the debate would be over
today and Minister will reply tomorrow.

PROF. SAIFUDDIN S0Z : It was not
the consensus. It is a ruliog from you.

(Interruptions).

PROF. MADHU DANDAVATE : I
mav recall —the hon. Ministér said that
tom rrow the M:nister for Home will
reply. [hose wno wish tospeak may
spe:k toduy. That s, those who are left
out wil! sp:ak tomorrow. Very few are
left. Why do you make ita... ..

vR. D:=PJTY-5PZAKER : What do
you say, Mc. Minisier ?

SHRIMATI sHZILA DIKSHIT : We
can spar¢ loity-five mind ¢s 10 Oae hour at
the m.ximum w aviiow. This 15 including
the tune for ne Miaistet.

sHRI BASUDEB ACHARIA : Half an
nour tor o.0er Memocrs (Larerruptions),

SHRlM [l odcleA DIKSHIT @ f
ihe House wouid <v-up:rate witn us and
agree 10 uur piupoadl, we have Bot toiry
Dve @ uditss (O Dué uwdul W $pare (0
mMuifow.

PROF. SAIFUDDIN 50Z: Let us
ACCOLIVIALS WILLID udl,

SHRIMALl sdcil,A DIKSHIr : I
would icquest [or aDdsolute co-operauom
trom all s1ues, Desause (Jaterrup.ions),

PROF. MADHU DANDAVATE : We
will nave sweel cusoperativn,

SHRIMATL SHEILA DIKSHIT : 3sweel,
M y0u iiac. Do uoi put sdechariy i G
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MR. DEPUTY SPEAKER : According
to the list of Members who wanted to
speak, only two names are left. I want to
convey this to you. (Intérruptions)

MR. DEPUTY SPEAKER : Order
Please. This is according to parcy repre-

semtation. If you allow other party
Members, that is a different thing.
SHRI S. JAIPAL REDDY: I have

tabled the Motion. (Iaterruptions)

MR. DEPUTY SPE4KER : Only three
names are there—Shri Chiranji Lal Sharma,
Prof. Soz and Shri Owaisi. Thése are
left.

SHRIMATI SHEILA DIKSHIT : One
Member, Shri Sharma can speak now.

MR. DEPUTY SPEAKER : Shri
Chiranji Lal Sharma can speak upto 7 O’
Clock. Oaly threc to four minutes are
left.

PROF. MADHU DANDAVATE : Only
two minutes are left. If you like I can
raise a point of order for two minures.’

MR. DEPUTY SPEAKER : Let Shri
Coiranji Lal Sharma speak,
SH«I CHIJRANJI LAL SHARMA

(Karnal) : We nave been discussing Punjab.
We nave discussed Pucjao many a time.
Ia the >evenin Lok Sabha we  discussed
Puyio 4> Proi. Jialavae pouatad ouat,
04 (W ovecasions, Ja OcCasiuus It was
discussed for four Jays. Yuu caa just
appreaidie iue ImMPoriauge. pul what is
wne wesuli,

U you siadiy .cecail, Juniag we last
>csriou, Krul., wLdagavdie wWul Dear me
out wuen 1 say Wba. toe Qredsuly Scocaes
waoved [or Jdiscussion va Punjab, ne hon.
dyeakel Ndd gIved d fuilug Da: Puujao will
oe WiaCussed ou toe 242t of that moatn.

1he entire opposiuon waited upon the
Prime Miuisier and requested him not to
discuss Punjab because 10 wili aggravate
the swuauon., Tnen the Frime Muinisier
1ssued 1sirucuon to wne I'reasury Benches
uOl (U 8lkcas IOr @ ulscussiod on Punjab,
Alle: »0 uush wiscussion, this House had
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[Shri Chiranji La) Sharma]

unanimously resolved during the last
session to strengthen the hands of the
Chief Minister of Punjab, Shri Barnala.
The Government of India, accordingly,
has been giving all possible help and
cooperation so much so that 234 companies
of the paramilitary forces and 38 batta[ions
of paramilitary forces on India-Pakistan
border have been made available to the
Punjab Government for maintaining law
and order. But, to what result, Sir? In
spite of all these arrangements, 80 MAany
atrocities are being perpetrated, so many
excesses are being committed, and
murders are being done one after another
so much so, that the Mukisar
incident has obliged this House to discuss
the Punjab situation again. Where are we
going to ? Where have all these discus-
sions led us to? Let us give a thoughtful
consideration to this question. What are
the reasons ? Some hon. Membor§ of the
opposition and particularly my Akali friend,
gaid that the pon-implementation  of
Longowal-Rajiv Gandhi Accord was one
of the main reasons, and thlt‘ not even
one item of the Settlement was impl emc.nt-
ed. Sir, cven if the total implementation
of the Accord is done d_o.j.mu think
this will stop terrorist activities 7 Nq.
This is a Arcam which will never materi-
alise. Who says that the Accord has not
been implemented ? It _il oot so.
(Inter-uptions) Sir, out of all items in the
Memorandum of Settlement, ‘J_ items
relating to compensation (0 :nt.aoccm
persons killed (tem 1) ; Army rac.rulfment
(ftem 2) loquiry 1nto November incidents
(Item 3); Rehabilitation to those discharg-
ed from the Army (Item 4) ; Disposal of
pending  cases (Iiem 6), Centre-State
Relations (Item 8) and Representation of
Minorities (Hem 10) have already -been
implemented. As for the remaining 4 items
they are being implemented.

Now the main bitch is about the
transfor of Chandigarh to Puojab and arca
in lisu thereof to Harysoa.

Sir, it was being said that Commissions
after Commissions are being appointed.
Who is to blams for this 7 Is it the
Commissions which are to get the Dlame
oc is tbe Goverament of India 7 If the

JULY 28, 1986

Prujab (Contd) 408

Commission do not give categorical
finding regarding the area 1o be transferred
to Haryana in lieu of Chandigarh to
Punjab, who is to be blamed ? It was
rightly pointed out by the Prime Minister
this afternoon inthe House itself that,
there has to be simultancous transfer of
arcas in lieu of Chandigarh to Haryana.
If the area is rot demarcated then
Chandigrah cannot be transferred, Now,
Sir, for the sake of argument, give
Chandigarh to Punjab and don’t give an
inch of Iand to Harysna in lien thereof. 1s
Baranal going to stand guarantee or surely
that there will be no terrorist activities ?
Can Baroala or anybody clse assure this
House or the Nation that these terrorist
activities will come to an end with the
transfer of Chandigarh? The second
question* was about the completion of
SYL Canal. As per the terms of the
agreement, the SYL Caral has to be com-
pleted by the 15th of August, 1986. But,
now, Sir, see the progress regarding the
construction of the SYL Canal. It cannot
be completed even by the 15th of August

next year. And who is to be blamed for
this 7

A very pertinent question was raised
by Prof. Dandavateji that at the time of
the settlement that was arrived at between
Longowal and Rajivji there was so much
of burry. Badal should have been taken
into confidence, Tohra should have been
taken irto confidence. But, Professor
Sahib, you must be aware that Longowal
was the dictator of the Akali Party and he
was cntitled to sclect any person to go
with bim It was Longowal who brought
Barnala with him, not that the Prime
Minister had iaviied him. If Longowal
preferred to choose Barpala, Balwant
Siogh and others, he took them into con-
fidence. Is the Prime Minister or the
Government of India respoasible for not
inviting Badal or Tohar. The settlement
was with the Akali Party. That is why

Longowal was invited as the ‘dictator’ of
that Party,

MR. DEPUTY-SPEAKER : Please
wind uD.

SHRI CHIRANJI LAL SHARMA : Mr.
Deputy-Speaker, I bhave to raise many
points.
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MR. OBp.JrY-3PI\KER U hav
piven you sufficient time, You have
already taken eight minutes, So, you try

to wind up.

SHRI CHIRANJI LAL SHARMA::
With due apologies, there should be
equitable distribution of time.

MR. DEPUTY-SPEAKER :
Dograji took five minutes only.

You see,

SHRI CHIRANJI LAL SHARMA :
Some Members even took 25 minntes
cach, and you have allowed them. The
same treatement should be given to me
also.

Theo, a point about the exodus of
population from Punjab. The figures that
were 2iven by the Puajab Goverameat
are—1415 famties only have migrated
from Punjab. The figures have been
mioimised, the number 1s much more, this
" is absolutely wroog. 1 represent Karpal
constituency. On the Tith of Juoe, 13
families came big and baggags from a
village near Tarn Taran, and I heard their
tales of owe and suffering. Tney are stitl
living in Brabmio Bhavan in Kirnal. As
per press repocts, about 1000 p:rsons who
migrated from Panjab to Delhi bad
collected in Tilk Nagr area in Delb1 and
started rawsiog slogans which led to
disturbances 1n that area, The Baroala
Cabinet, 1o its meeung held yesterday in
Chandigirh, has asked the Prime Minister
and the Home Mioister to coatrol the
law and order situation ia Delnl, faling
which it will bave ii8 repercussioas 10
Puajab. It means nhe is threateriog and
warning the Prime Minister, I wili tcil you
a small story,

MR, DEPUTY.SPEAKER : No story, I
will not allow you.

SHRI CHIRANJI LAL SHARMA ¢
Instead of asking the Prime Minister to
stop it in Delhi, why should not be put his
own house in ordcr and see that there is
perfect law and order in his own State 7 It
is basically putting the cart before the
borse,
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Mr. Indrajit Gupta mentioned about
the statement of Major Singh Uboke, a
Minister in Barnala’s Cabinet, which stated
that the operation against terrorists in
Mand area was a ‘fraud operation’. This
is how a Minister in the Government
behaves and makes such an irresponsible
statement. Mr. W®gtnala should have
better dropped him from his Cabinet or
should have gagged his mouth. Such
irresponsible statements by Minister in
the Government go a long way in shaking
the confidence of the people in the
Government.

MR. DEPUTY-SPEAKER : Sharmaji,
please wingd up.

SHRI CHIRANJI LAL SHARMA: Sir,
this attitude of Major Singh Uboke should
be condemned n the strongest possible
terms. But Mr. Barnala took no astion
and kept mam, The statement of Uboke
has demoralised the police forces and
specially, Mr. Reberio.

It is the police in Punjab who are
mainly and primarily responsibie for all
these happenings. They are silent
spectators. [hey are in league with the
terrorists and unless chaoges are effected
in the lower strata of th: police, there is
Do solution to this pProblem. So far as
the scoior police officers are concernea,
they arc supervising authorities ; law and
O.der Das (0 be mainiained by the polce
constap.es, the ASIs and sub-lnspeciors.
1bere should be recruitmen: of polce
1viCes from the minority communilies to
€.cale conndence In the minorities. The
cxticaust sceing a police otcer on duty
glves 4 pal o0 his hip giving a unt that he
shouid mot be woucned, and the police
otficial on duty allows him 0 80 scot free
wibout touching him. This 18 how the
puiice 1s behaving in Punjab.

Mr. Deputy-Speaker, Sir, have you
read the statements of the Haryana Chief
Minster—the outgoing Chief Minjster, Mr.
Bbajan Lal and the present Chisf Minister,
Chaudbury Bansi Lal 2 They gave positive
stajemenis (hat nobody wiil nave the guis,
nopody will be aliowed (0 lay fingers o
the muoomty cummunly W Haryana, And
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'[Snri Chiranji Lal Sharma]

he ordered to shoot anybody who thought
of touching the Gurudwaras ; anybody who
could think of laying their- hands on the
minorities, : Drastic steps will be taken
_ mgainst him. There is perfect calm and
order in our State, si» spite of the apphen-
ings in the adjoil@y State of Puojab.
Otherwise all the mishaps in Punjab could
have repercussions in Haryana. Bat noth-
ing of the kind happened here and we
should be proud about it.

MR. DEPUTY-SPFAKER : I have
given 10 mioutes aiready. The actual time
given to you was 5 minutes. You please
wind vp. It is already above 7 o’clock.

SHRI CHIRANJI LAL SHARMA : Sir,
you must have noted one thing, that is the
coocern regarding exodus of population,
persons coming from Punjab and other parts
of the country and the people of the
minority commupity—Sikhs—going from
o'her parts of the country to Punjab. The
Barnala Government in Panjab is rehabilitate
ing them, giving them all facilities. Why
does the Barnala Government not ask these
people to go back to their places ? He
seuds his Ministers and persons to Haiyana
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and other places asking the minorjty com-
munity people to come back Well, we
will be too happy if they go back home
But they will not and they shall not because
I koow about it from Karnal. They are
appreh -nding danger not only to their pro-
portics in that State. They bave left their
hearths and homes as the tragedy of 1947
was being repeated. One of the Ministers,
Mr. Tara Singh went to Karnal, The
migrants who bave settled in Karpal put a
question to him, ‘‘Mr. Tara Singh, you have
brought about a dozen of securitymen with
you while coming to Haryana where you do
not apprehend any danger to your life.
When you are surrounded by so many
sccurity persons, how do you ensure and
guarantee for our security, when you ask
us to go back 7. .....

MR. DEPUTY-SPEAKER :  Hon.
Member’s time is up. That is ail. The
House stands adjourned to re-asse ubl:

tomorrow at 11.00 a.m. 19.17 brs.

The Lok Sabha then a‘jou.ned tid
Eleven of the Clock on Tuesday, July
29, 1986/Sravana 7, 1908 (Saka).
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